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IN THE HIGH COURT FORo" 

"o'J*toEHE 

oF rE LA N G A NA

FRIDNY, THE TWENTIETH DAY OF DECEMBERTWo rHousAND AND TWENTy FouR--..

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
THE HoNouRABLE sRr.tlu.or,". J sREENrvAs RAo
tNCO ME TAX TR IBUNA L APPEAL NO : 379 OF 2013

lncome Tax Tribunal Appeal Under Section 260 A of the lncome Tax Act1961 against the order dated 21-og-2otz on ttre rie of the rncome Tax ApperateTribunal, Hyderabad Benches - A, HvourJr,"',In ,.r.O.*o .701tHyd12012 forAssessment year 2007_08 preferred 
"g"ir.tl;Oroer dated 27_02_2012 on thefile of commissioner of rncorne Tax - ,r, Hyderabacr in Appear No.263/crr-rr/2011-12 prefe'ed against the order a^*i zi-ii-2009 passed in pAN.No.

ffi1r}t"Tt- 
on the file of the Deputv c"r.i*Lr", of rncome-Tax, circre-3(1),

Between:

Commmissioner of lncome Tax_lll, HyD., l.T.Towers, A.C.Guards Hyderabad.

AND ...AppellanURespondent

M/S Ravi Cranes and Movers Limited,6_16/5, KUkatpally, Hyderabad.

...RespondenUAppellant
counsel for the Appellant : sri J v prasad, sc for tncome Tax Department
Counsel for the Respondent : None Appeared

The Court delivered the following: Judgment
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THE I{ON'BI,E THE CHIEF JUSTICE AIl)K ARADHE

AND

THE HON'BLE SRI JUSTICE J.SREENTVAS RAO

INCOME TAX TRIBT'NAL APPEAL No.379 of 2O13

JTIDGMENT: (Per tlrc Hon'ble tle ChieJ Jltsttce Alok Aradhe)

Mr. J.V.Prasad, Iearned Senior Standing Counsel for Income Tax

Department for llre aPPellant.

2. karned Senior Standing Counsel for the appellant seeks

leave of this Cor:rt to withdraw the appeal in the light of the Circular

No.O9 /2024, dated 17.O9.2024' with the liberty to revive the same in

case the subject matter of the appeal falls in any of the exceptions

provided in the Circular No.S/2024 dated 15'03'2O24'

3. Accordingly' the appeal is dismissed as withdrawn in terms

of the liberty as PraYed for.

Miscellaneous applications pending, if any, shall stand closed'

However, there shall be no order as to costs.
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To,

ADI(ghw
Two CD CoPies

. The lncome Tax Appellate Tribunal' Hyderabad Benches - A' Hyderabad

. ih;;;;i.sionei of lncome Tax - lll' Hvderabad ..

. The Deputy Commissionei oi tn"ome-rai' circle-3(1)' Hyderabad'

. One CC to Sri J V Prasad, SC for lncome Tax Department IOPUCI
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HIGH COURT

DATED:2011212024

JUDGMENT

lTTA.No.379 of 2013
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DISMISSING THE APPEAL AS WITHDRAWN
WITHOUT COSTS
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